
Annexure -3

Date of receipt Amount claimed Amount of claim 
admitted*

Nature of 
claim

Amount 
covered by

security 
interest

Amount 
covered by 
guarantee

Whether 
related 
party?

% voting 
share in 
CoC

1 Abinandan Holdings Pvt Ltd 31-08-2026 27,74,53,580 27,74,53,580 SFC Note 1 NA No 100.00% Nil Nil Nil Nil

1              27,74,53,580                 27,74,53,580                      -                        -                        -                        -   100.00%                -               -                    -                     -                                          -   

Note 1

First Charge by way of registered simple mortgage 
over commercial premises owned /developed by 
SKM Estates Limited together with continuing 
Corporate Guarantee

Name of the corporate debtor: SKM Estates Limityed; Date of commencement of CIRP: 19-08-2026; List of creditors as on: 01-10-2026

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in ₹)

Amount 
of 

continge 
nt claim

Amount 
of any 
mutual 
dues, 
that 

Amount 
of claim 
not 
admitte
d

Amount of 
claim 
under 

verificati 
on

Remarks, if anySl.
No.

Name of creditor Details of claim received Details of claim admitted


